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1.0.Background and the Directions of Hon’ble National Green Tribunal:

The present matter is related to an original application (OA), wherein the Applicant
has alleged that the Respondent No. 5- M/s Choudhary Transport Company, the
project proponent has indulged in illegal mining in violation of environmental

norms and in violation of the EC of conditions.

The Joint Committee comprising of representatives of the Member Secretary,
CPCB, the Member Secretary, Haryana State Pollution Control Board, Regional
Office.  MOEF&CC, Chandigarh and District Magistrates, Karnal and
Saharanpur: Constituted in the matter in compliance to the orders of Hon’ble NGT
dated 04/04/2025 submitted progress report on 29/07/2025 (Annexure-I). The
Joint Committee in its progress report filed on 29/07/2025 concluded the following

points:

1. Extent of illegal mining on account of multiple entry/exit points.

2. Status of compliance of the conditions of Environmental Clearance granted

to the project proponent.

3. Punitive and remedial measure taken and suggestions for remediation on the

violations observed with regard to conditions of the Environmental

Conditions.

A prayer was also made by the Joint Committee for the grant of 02 months’ time by

mentioning, as follows:

“However, the Joint Committee is yet 1o ascertain the extent of illegal mining
beyond the lease area and the persons responsible for the same, as the details
asked from concerned Mining Officers of UP and Haryana area including the

cases of illegal mining reported to and by the mining department, are awaited.

The Joint Committee may also be required to get the satellite images from the
Uttar Pradesh Remote Sensing Centre fo ascertain the illegal mining activities

beyond the lease area in the UP area and the persons responsible for the same.”
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Hon’ble NGT after considering the progress report of the Joint Commitice

observed and directed in its order dated 3 1/07/2025 (Annexure-II), as follows:

Para 06: Learned Counsel for the applicant has referred to paragraph 3.0.iii where
joint committee has observed that EC given to the project proponent has expired on
09.05.2025 and has recommended expansion of the EC only after compliance of

the conditions of previously granted EC.

Para 07: Learned Counsel for the applicant has also submitted that though the EC
expired on 09.05.2025 but project proponent had continued the sand mining till
30.06.2025, therefore, he should not be allowed to indulge in illegal mining

without proper clearances.

Para 08: Learned Counsel representing the State of Haryana has stated that unless
the requisite clearances are given to the project proponent no mining will be

permitted in violation of the law.
Para 09: List on 23.09.2025.
2.0. Supplementary report of the Joint Committee:-

A. The details with regard to illegal mining activities reported to and by the Mining
Department, Haryana and UP in the lease area and the adjoining areas during
last 05 years, to assess the extent of illegal mining happening in the area, were
sought by the Joint Committee. The HSPCB has written letters and
communications on the behalf of Joint Committee vide Regional Officer
HSPCB  letter no. HSPCB/KAR/2025/3789  dated  05.08.2025,
HSPCB/KAR/2025/4066 dated 21.08.2025 & HSPCB/KAR/2025/4096 dated
25.08.2025 to seek relevant information from concerned agencies and
departments, the following information was sought from Mining Officer,

Mines and Geology Department, Karnal and Panipat, Haryana-

a) Number of routes along with the entry-exit points approved for both the
Mining sites.

b) Number of routes along with the entry-exit points without weigh bridges
for both the Mining site/projects mentioned above, if any.

c¢) Cases of Illegal Mining in the adjacent/periphery areas of the Mining
site/projects mentioned above.

Copy of the same is attached as Annexure-I11
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The Joint Committee examined the documents made available by the HSPCB

with regard to illegal Mining beyond the mining lease and the finding are, as
follows:

1. Report from MO, UP has been received on dated-25.07.2025 &21.08.2025

8]

(Annexure-1V) Wherein he has intimated that

* M/s Chaudhary Transport Company, Location: Chandraon, Garhpur Tapu&
Kalsora, District Karnal, District Karnal, Haryana carried out illegal mining
of approximately 9003.8 cubic meters of ordinary sand over an area of 6926
m? outside its approved mining lease area in the Yamuna upstream

* M/s Chaudhary Transport Company, Location: Sand Mining Project,
Villages Nangal North, Nangal South, Tatarpur & Kamalpur Gadian, District
Karnal, Haryana, carried out illegal mining of approximately 14,828 m?® of

ordinary sand outside its approved mining lease area in the Yamuna

upstream.

. Mining& Geology Department, Haryana, submitted an A.T.R. vide his office

letter no. Admn/PNP/KNL/4087 dated 05.09.2025, where it is alleged that 49
nos. vehicles have been caught for illegal mining/transportation of ordinary
clay/sand and 25 nos. FIR Lodged against vehicle Owner & total fine of Rs.
16,67,960/- has been recovered in the nearby area of M/s Chaudhary Transport
Company, Location: Sand Mining Project, Villages Nangal North, Nangal
South, Tatarpur & Kamalpur Gadian, District Karnal, Haryana&M/s
Chaudhary Transport Company, Location: Sand Mining Project, Villages
Chandaraon Garhpur Tapu and Kalsoura District Karnal Haryana. The A.T.R
is attached herewith (Annexure-V).As per report of Mining Department,
Karnal, no illegal mining activities have been reported against M/s Chaudhary

Transport Company.

. It was earlier informed by the Regional Officer, HPCB, Karnal that finther

action, would be taken on the receipt of replies or the expiry of the Show Cause

Notices whichever is earlier.”

o The Regional Officer, HSPCB, Haryana informed that M/s Chaudhary
Transport Company has submitted the reply (Annexure-VI ), wherein it is
mentioned that as per MoEF, notification 12.04.2022 “the validity of the
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Environmental Clearance Sor 1118n111g projects is 1o be reckoned from the date

of execution of the mining lease agreement and not fiom the date of issuance
of the EC.”

* However, the examination of the documents by the Joint Committee indicates
that the Environmental Clearance was granted to the project proponent M/s
Chaudhary Transport Company for both the locations vide EC No.:
SEIAA/HR/2023/392 dated 10.05.2024 and EC No. SEIAA/HR/2023/393
dated 10/05/2024 with validity of 01year upto 09/05/2025 with the condition
that “This Environmental Clearance shall become operational only after
receiving formal Forest Clearance (FC) under the provision of Forest

Conservation Act, 1980, if applicable to the Project.”

* As reported in the earlier progress report of the Joint Committee, The
project Proponent is using the forest land for approach road, for which

Jorest clearance is yet to be obtained.

Therefore, in view of the fact the Environmental clearance granted to the Unit,
was non-operational at the time of executing the mining lease, in the absence
of forest clearance, the mining lease of the Unit may not be considered valid
in the absence of operational Environmental Clearance. Hence, the MoEF,
notification 12.04.2022 referred above may be applicable to the Unit only if
the environmental clearance granted to the Unit is operational. The Haryana

State Pollution Control Board is required to consider all these aspects.

- It was reported in the progress report of the joint Committee that “The action by
the Forest Department, Karnal is underway as reported by the Divisional Forest
Officer, Karnal”,

* Divisional Forest Officer (T), Karnal Forest Department, Haryana vide letter
No. FCA/1423 dated 14/07/2025 (Annexure-VII) informed that “During
Jield inspections conducted by the forest department, unauthorized use of
Sorest land has been observed in connection with the approach access to
the mining site operated by M/s Chaudhary Transport Company at
Chandraon-Garhpur Tapu block and Naggal block, Distt. Karnal. The
said usage has been made without obtaining prior approval under the

Forest (Conservation) Act, 1980, which is mandatory for undertaking any
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non-forest, it . 3
f Ty activities on forest land, Accordingly, Forest Offence reports

bearing numbers 33/216 10 36/316 and 59/312 have been registered and

notices ) i . _
have been issued, Legal proceedings shall be initiated after the
demarcation”

* The Letter of DFO also mentions that “any activity conducted on forest

land prior to such approval is in direct violation of the Act.”

* The DFO in the aforementioned letter has requested Regional Officer,
HSPCB, Karnal that necessary action may be taken for violating the

Environmental Clearance clause BS in accordance with the provision.

¢ As per Letter No. FCA/1904 dated 19/09/2025 (Annexure-VIII) received
from the Office of Divisional Forest officer (T), Karnal, the application of
M/s Chaudhary Transport Company for Forest Clearance has been
forwarded for in-principal approval to the State Secretary for

recommendation through Add. Principal Chief Conservator of Forest-cum-

Nodal Officer (FCA), Haryana, Panchkula on 17/09/2025.

The above facts indicate that the forest clearance is yet to be granted to M/s
Chaudhary Transport Company and therefore, all the non-forest activities
carried out on forest land by the Unit are in violation of Forest
(Conservation) Act, 1980 and also in violation of the conditions of

Environmental Clearances granted to the Unit.

D. The Satellite imagery requested by the Joint Committee for assessing the exact
area under illegal mining and quantity of the material extracted illegally by the

project proponent is yet to be made available to the Joint Committee.
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3.0. Submission: 8 2 9

This is humbly submitted that the above supplementary report of the Joint
Committee in addition to earlier Progress Report filed on 29/07/2025 may kindly
be considered and taken on record by the Hon'ble NGT. The Joint Committee shall
abide by further directions of Hon'ble NGT, in this matter.

) s\t
Dr. Dharm Kumar Gupta,

Er. Kaglaljt Singh, EE,  Dr.N

Regional Officer, Scientist ‘F*, CPCB, Director/Scientist F, MoEF&CC,
HSPCB, Kamal RD, Chandigarh RO, Chandigarh

Asnok Kumar, Salil Kumar Patel,

SDM, Indri, Karnal ADM, Saharanpur, Uttar Pradesh
Date: 20.09.2025
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830 Annexure-|

Item No. 03 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.101/2025
Pradeep Dahiya Applicant
Versus

Mines and Geology & Ors. Respondent(s)

Date of hearing: 04.04.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Anil Kaushik, Senior Advocate with Ms. Pallavi Singh & Mr. Mustafa
Sajad, Advs.

ORDER
1. In this original application (OA), the Applicant has alleged that the
Respondent No. 5- M/s Choudhary Transport Company-the project
proponent has indulged in illegal mining in violation of environmental
norms and in violation of the EC of conditions. Learned counsel for the
Applicant has pointed out that the specific condition no. 7 of EC dated

10.05.2024 (Annexure P-4) is as under:-

«.

X0 xxx xxx
7. The PP shall provide only one exit and one entry to the Mining
Project area and all the mining shall be dispatched through E-
billing.”

2. He has submitted that in terms of the above condition the project

proponent was required to provide only one entry and one exit to the

mining project area but in the mining project area there as many as 4

entries and exit points. In support of such submission, he has referred to

the map on page 356 and the photographs filed as Annexure Al from

page 540 onwards. Referring to the photographs he has submitted that

1
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there is Chandraon Road, Yamuna Nagar Road, Karsora Road and Tapu
Road. He submits that only in Tapu Road there is a check point. In this
regard, he has referred to the photographs on page 525. He submits that
from the other entry exit roads the transportation of illegally mined sand
is being done. He has also referred to the FIR filed as annexure A-2 to
show that on account of the illegal mining by the Respondent-Project
Proponent the flow of river Yamuna has been affected and the criminal
proceedings have been initiated against the Respondent No. 5. He has
submitted that Appeal No. 23/2025 has been filed by the Applicant
challenging the EC but the present OA is confined to the violations of the

conditions of EC.

3. The OA raises substantial issue relating to compliance of

environmental norms.

4. Issue notice to the respondents for filing reply/response by way of
affidavit at least one week before the next date of hearing. If any
respondent directly files the reply without routing it through his advocate
then the said respondent will remain virtually present to assist the

Tribunal.

S. The Applicant is directed to serve the Respondents and file affidavit

of service atleast one week before the next date of hearing.

6. Considering the seriousness of the allegation, we also deem it
proper to form a joint Committee comprising the representative of the
Member Secretary, CPCB, the Member Secretary, Haryana State Pollution
Control Board, Regional Office, MOEF&CC, Chandigarh and District
Magistrates, Karnal and Saharanpur. The District Magistrate Karnal will
act as the Nodal Agency in the joint Committee. The joint Committee will

visit the site, ascertain the extent of illegal extraction of sand by the
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Respondent No. 5 and extent of violation of EC condition and also suggest
punitive and remedial measures. The joint Committee will submit the

report before the Tribunal within eight weeks.
7. List along with Appeal No. 23/2025 on 31.07.2025.
Prakash Shrivastava, CP
Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
April 04, 2025
Original Application No.101/2025
A..
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Item No. 15 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application 101/2025
(IA Nos. 360/2025 & 334/2025)

Pradeep Dahiya Applicant

Versus

Department of Mines & Geology, Haryana & Ors. Respondent(s)
Date of hearing: 31.07.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Anil Kaushik, Senior Advocate with Ms. Pallavi Singh, Mr. Sidharth
Venkatesh Singh Thakur & Mr. Mustafa Sajad, Advs. for Applicant

Respondents: Mr. Rahul Khurana, Adv. for R - 1 to 4 with Mr. Sandeep, Assistant,
SEIAA
Mr. Gaurav Kumar Bansal, Ms. Nandita Bansal, Ms. Chandrika
Upadhyaya & Ms. Atharva Upadhyay, Advs. for Project Proponent

ORDER

1. In this Original Application (OA), applicant has alleged violation of
Environmental Clearance (EC) condition by respondent/project proponent.
2. Tribunal by order dated 04.04.2025 had constituted a joint
committee with a direction to the committee to visit the site, ascertain the
extent of illegal extraction of sand by respondent no.5 and extent of

violation of EC condition and suggest punitive and remedial measures.

3. Joint committee has filed the interim report dated 29.07.2025.

4. Learned Counsel for the parties are granted four weeks’ time to file

objection to the report of the joint committee.

S. Joint committee in the interim report has sought two months’ time

to file the detailed final report by mentioning as under:
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“However, the Joint Committee is yet to ascertain the extent of illegal
mining beyond the lease area and the persons responsible for the
same, as the details asked from concerned Mining Officers of UP
and Haryana area including the cases of illegal mining reported to
and by the mining department, are awaited.

The Joint Committee may also be required to get the satellite images
from the Uttar Pradesh Remote Sensing Centre to ascertain the
illegal mining activities beyond the lease area in the UP area and
the persons responsible for the same

Therefore it is humbly requested to take the above project report of
the Joint Committee with grant 02 months time to prepare and file
the detailed final report The Joint Committee shall abide by the
further orders of Hon'ble NGT in the matter.”

6. Learned Counsel for the applicant has referred to paragraph 3.0.iii
where joint committee has observed that EC given to the project proponent
has expired on 09.05.2025 and has recommended expansion of the EC only

after compliance of the conditions of previously granted EC.

7. Learned Counsel for the applicant has also submitted that though
the EC expired on 09.05.2025 but project proponent had continued the sand
mining till 30.06.2025, therefore, he should not be allowed to indulge in

illegal mining without proper clearances.

8. Learned Counsel representing the State of Haryana has stated that
unless the requisite clearances are given to the project proponent no mining

will be permitted in violation of the law.

9. List on 23.09.2025.
Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
July 31, 2025
Original Application 101/2025
(IA Nos. 360/2025 & 334/2025)
JG.
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/' No. HSPCB/KAR/ZOZS/ IR ] Dated 05/

' HO“'l%el\latiMil_‘e,e,uj ribunal matter
To

The Mining Officer,
Department of Mine
l\’arnal/l)anipat.
Sub:  Reports post the
0f 2025 ag per Or

s and Geology,

, 0.A. No. 101
Joint Inspection in Hon’ble NGT Matter
der dated 04.04.2025.

i matter of
Ref:- Hon'ble NGT Order dated 31/07/2025 and 04.04-2025‘szhfu.tmcht of
\ O.A. No. 101 of 2025 titled as Pardeep Dhajya Versus Deps

Mines and Geology, Haryana & Ors. | o
Apropos to the subject cited above, and in compliance with the direc'tl(_mS P'Tslélséﬁl
by the Hon'ble National Greep Tribunal (Principal Bench, New Delhi) in 'Orlgma{
Application No. 101/2025 titled Pardeep Dhaiya Vs Department of Mines anc

" . 11 1 S were
Geology, Haryana & Ors., joint inspections of the following two mining sites we
conducted on 13.06.2025:

1. M/s Chaudhary Transport Company Chandroan Garhpur Tapur Sand
mining Block Chandraon Garhpur Tapu Block at Villages Chandraon,
Grahpur Tapu & Kalsora, District Karnal, Haryana.

2. M/s Chaudhary Transport Company Sand Mining Project at Nangal Block
at Villages Nangal North, Nangal South, Tatarpur & Kamalpur Gadian,
C C 5
District Karnal, Haryana.

As discussed on phone also, you are again requested to furnish your comments
and data on the following-

1. Number of routes along with the entry-exit points approved for both the
Mining site/projects mentioned above

2. Number of routes along with the entry-exit points without weij

gh bridges
for both the Mining site/projects mentioned above, jf any.

3. Details and Cases of Illegal Mining in the adjacent/

Periphery areas of
the Mining site/projects mentioned above in the |

ast 5 years
Further it shall be ensured that as per Hon’ble NGT Order
is carried out at both the sites and if need be the e-r
closed/freeze.

VS

no illegal mining
AWaana portg] shall be
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comments are provided expeditiously.
The Director, Mines apg Geo
information please,

The Deputy Commissjoner, Karnal, for kind informy
4. The Superintendent of Poljce (SP) in charge of the Enforcement Bureau,
Karnal with a request to direct the concerned officials to ensure that-

a. As per Hon’ble NGT Order no illegal mining is carried out at
both the sites
b. The list and details of Cases of lllegal Mining in the
adjacent/periphery areas of the Mining site/projects
mentioned above in the last 5 years is provided to this office
by 17:00 LS.T of 18/8/2025 as the report has to be submitted to
the Hon'ble National Green Tribunal (Principal Bench, New Delhi).
. The Additional Deputy Commissioner, Karnal, with a request to
kindly issue hecessary instructions to all concerned officers under vour
jurisdiction for timely submission of their reports.

ation pleage. |y 1S humbly
aken up with Director, Min..,
ure that the information 4

¥

or kind

©o

logy Department, Haryana f

()

ation pleasc

5 The  Additiona] Deputy Commissioner/District Magistrate,
Saharanpur' U.P. It is humbly requested that the Mines |
GeOIOgy Department, , Saharanpur, U.P. ,may please be instructed
‘0 Provide list and details of Cases of Illegal Mining in the
ad]'rjlce"t/pel‘iphery areas of the Mining site/projects mentioned
above In the Jag¢ 5 years is provided to this office by 17:00 L.S.T of
(l;?/,}f/’,z‘o‘?s as the report has to be submitted to the Hon’ble National
J "o Tribug) (Principal Bench, New Delhi)

| 113::;5]2%“)“31 Director, MoEF&CC, Chandigarh Office for information

8. 7

", :)i:;ii?%i(mal Dil‘ector, CPCB, Chandigarh Oftice for information and n/a

DA: Hopyy TWe S0 g, I : {
Honbie Ny orde Trnethi 1 Kelmal .
Reg%;lal Officer

| ;/) Karnal Region
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Hon’ble National Green Tribunal Matter

No. HSPCB/KAR/2025/ 10 ([ Dated: 7| /08 /2025
To
The Mining Officer,
Department of Mines and Geology,
Karnal/Panipat.

Sub:  Reports post the Joint Inspection in Hon’ble NGT Matter 0.A. No. 101 of
2025 as per Order dated 04.04.2025.

‘ Ref:- Hon’ble NGT Order dated 31/07/2025 and 04.04.2025 in the matter of 0.A. No.

101 of 2025 titled as Pardeep Dhaiya Versus Department of Mines and Geology,

Haryana & Ors. and this office letter no. HSPCB/KAR/2025/3789-98 dt.

05.08.2025 and your good self office report dated 18.8.2025 .

Apropos to the subject cited above, and in compliance with the directions
passed by the Hon'ble National Green Tribunal (Principal Bench, New Delhi) in Original
Application No. 101/2025 titled Pardeep Dhaiya Vs Department of Mines and Geology,
Haryana & Ors., joint inspections of the following two mining sites were conducted on
13.06.2025:

1. M/s Chaudhary Transport Company Chandroan Garhpur Tapur Sand mining
Block Chandraon Garhpur Tapu Block at Villages Chandraon, Grahpur Tapu &
Kalsora, District Karnal, Haryana.

N

M/s Chaudhary Transport Company Sand Mining Project at Nangal Block at
Villages Nangal North, Nangal South, Tatarpur & Kamalpur Gadian, District

Karnal, Haryana.
As discussed on phone also, you are again requested to furnish your comments
and data on the following-

i

1. Number of routes along with the entry-exit points approved for both the Mining
site/projects mentioned above (Year wise break up data from last 5 years)

2. Number of routes along with the entry-exit points without weigh bridges for
both the Mining site/projects mentioned above, if any(Year wise break up data

from last 5 years )

3. Details and Cases of Illegal Mining in the adjacent/periphery areas of the
Mining site/projects mentioned above in the last 5 years . (Year wise break

up data from last 57yearrsl)
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Further it shall be ensured that ag per Hon'ble NGT Order 1 ———
is carried out at both the sites and if need be the "‘rawaa‘na oillega mlTlEg
closed/freeze. portal shall be

You are again requested to submit the rec
17:00 L.S.T of 25.8.2025 as the report h
Tribunal (Principal Bench, New Delhi).

Juisite information to this office hy
as to be submitted to the Hon’ble National Green

This matter may be treated as urgent and of high priority

Regjonal Officer
arnal Region

Endst. No. HSPCB/KAR/2025/ g 4] — ’/14 Dt:-2) /08 / 2025

A copy of the above is forwarded to:-

1. The Ld Chairman, HSPCB, for kind information please. It is humbly
requested that the matter may please be taken up with Director, Mines and
Geology Department, Haryana to ensure that the information and comments
are provided expeditiously.

2. The Director, Mines and Geology Department, Haryana for kind information
please.

The Deputy Commissioner, Karnal, for kind information please
4. The Superintendent of Police (SP) in charge of the Enforcement Bureau,
Karnal with a request to direct the concerned officials to ensure that-
a. As per Hon’ble NGT Order no illegal mining is carried out at both
the sites
b. The list and details of Cases of Illegal Mining in the
adjacent/periphery areas of the Mining site/projects mentioned
above in the last 5 years is provided to this office by 17:00 L.S.T of
18/8/2025 as the report has to be submitted to the Hon’ble National
Green Tribunal (Principal Bench, New Delhi).
5. The Additional Deputy Commissioner, Karnal, with a request to kindly
issue necessary instructions to all concerned officers under your jurisdiction
for timely submission of their reports.

w

6. The Additional Deputy Commissioner/District Magistrate, Saharanpur,
U.P. It is humbly requested that the Mines and Geology Department, ,
Saharanpur, U.P. ,may please be instructed to provide list and deta_lls. of
Cases of Illegal Mining in the adjacent/periphery areas of .the Mining
site/projects mentioned above in the last 5 years is provaed to this
office by 17:00 1.S.T of 18/8/2025 as the report has to be §ubn11tted to the
Hon’ble National Green Tribunal (Principal Bench, New Delhi)

7. The Regional Director, MoEF&CC, Chandigarh Office for information please.

8. The Regional Director, CPCB, Chandigarh Office for information and n/a
please.

- d 04.04.2025 (Al -
DA: Hon'ble NGT order dated 04.04.2025 (Already sent). . ‘;()?"hal otfier

arnal Region
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Regional Office, Karnal Region
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Website - www.hspcb.org.in E-Mail Id- hspchrokar@gmail.com

¥3 HSPCB/KAR/2025/ 10 ¢ 4 Dated:<? 5 / 08/ 2025
The.Sub Divisional Magistrate,
Indri, Karnal.

Subject: REPORT POST THE JOINT INSPECTION IN HON’BLE NGT MATTER OA NO.
101 OF 2025 PARDEEP DAHIYA VERSUE STATE OF HARYANA AS PER
ORDER DATED 04.04.2025.

gfsi:r DC Office Letter Endst. No. 10124/MA dt. 04.06.2025.

e In this connection, it is intimated that as per Joint Inspection in OA. No. 101 of 2025 on dated

13.06.2025, the joint committee required the following information from Minning Officer, Karnal i.e.:-

‘—ST | Name of Mines Year | Number of | Number of | Number of  Amount of
) [NO‘ ‘ routes routes along | cases  fine
* alongwith with the | registred imposed
‘ the entry- | entry-exit regarding and
exit points illegal mining | collected
without weigh
bridges
|

1 | M/s Chaudhary Transport | 2021
' Company Chandroan [5037
Garhpur Tapu Sand
mining Block Chandraon
Garhpur Tapu Block at
| | Villages Chandraon,
’ | Grahpur Tapu & Kalsora, 5574
' District Karnal

2023

| 2025

-

|2 M/s Chaudhary Transport | 2021 |

Company Sand Mining | 2022
Project at Nangal Block at

J - Villages Nangal North, 2023/

‘2 Nangal South, Tatarpur &
Kamalpur Gadian, District o,
\
L

Karnal

j 2025 1

In view of the above, it is requested that Mining Officer, Karnal may be directed to submit the
information in the above format, so that same may be appraised to the Joint Committee.
/

(_C \' IW{nm'\d IHA‘CJ, '(W\
Re Ibnal Officer
arnal Region

G:\Karnal Letters\Gen Letters\Gen Le
tter 5 from April 202
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null, Uttar Pradesh, India
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Long 77189284°
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Dala Mazra, null, India
Dala Mazra, India

» Lat 29.89721°
Long 77.184851°
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Dala Mazra, null, India
Dala Mazra, India

Lat 29.89721°
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Unnamed Road, Uttar Pradesh 247342, India
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| &' GPS Map
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Altitude 256 meters
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Wednesday, 16.04.2025
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